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NOTIFICATION
The 3rd August, 2023

No. LGL 11/2023/41.— The following Act of the Assam Legislative Assembly
which was assented by the Governor of Assam on 31st July, 2023 is hereby published for

general information.

ASSAM ACT NO. XXXIV OF 2023

(Received the assent of the Governor on 31st July, 2023)
THE ASSAM APPROPRIATION (No. IV) ACT, 2023
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AN
ACT

lo provide for the authorisalion and appropriation of moneys out of the Consolidated Fund of the Stale of Assam fo mest the amaunts spant on certain
services during the Financial year, 2008-07 nnmofm&murnaumamadorqmmed for the-said services.

|Be itenacted by the-Assam Leglslative Assembly in the Saventy-fourth Year of the Repubic of India as follows:

Short Title 1..This Act may be calied the Assam Apprapriation (No IV) Act, 2023,

Issue of Rs.28,22.18,233.00 2. From and out of the Consolidated Fund of the Stale of Assam the sums specified in column {3) of the

from and out of the amournting I the aggregats to the sum o Rupees Twenly Eight Crore Twenty Twa Lakh Eighteen Thousend T
Consolldated Fund of the State Hundred And Thidy Thiree shall be deamed t have been paid and spplied to meet the amourts spent for defraying
of Assam for the financlal year, charges in respect of the semvices spacified in column (2) of the Schedula during the financial year 2006-07 in excess
2008-07. the amount authorised or granied for hose services for the year.

3. The sums deemed to have been paid end applied from and out of the Consplidated Fund of the State of Assam shal
Appropriation be appropriated for the services and purposes expressed in the Schadule In relation to the year ending on the:
First day of March, 2007.

THE SCHEDULE
: { Soe:Sections 2 and 3
1 2 | B
Grant No:l Services and Purposes Voted by the s“:; = E“w-“ng
Appropriation ¥ arged on the Total
Assembly Consolidated Fund
‘ Rs. Rs. Rs.
§  |Ercise & Prohibition ~ Revenue 0.00  $1800.00) 31800.00}
12 |District Administration Revenue| 0.00 1151969.00] 1151959.00]
54 |Fisheries Caplal} 949:00 0.00 | 949.00]
5 [industries | Captal| 27444500000 0.00 274445000.00f
8 |Coftage Industries Capial £589525.00 0,00 6588525.00{
o Revenue 000} 1133759.90| 1183750.00]
‘ ‘ . Capital 281034474.00] 0.00] 281034474.00]
Grand Total e 28,10,34,474:00] 107000 28221823300
GEETANJALI DAS SAIKIA,

Secretary to the Government of Assam,
Legislative Department, Dispur, Guwahati-6.
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